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central administrative tribunal, principal bench
O.A. NO. 897 of 1996

7th day of ^®
New Delhi this the

HON• BLE MR. K. MUTHOK^AR. MEMBER (A)

Shri Gulam Sabir
Q/o Late Shri Ramzan Khan
r_249 Minto Road Complex, ...Applicant
Lw Delhi-no 002.

By Advocate Shri Asrar Ahmed
Versi3s

1.

2.

union of India through ,•
Minisrrrof Srb^an, Development.
Government of India,
Nirman Bhawan, /
New Delhi.

The Director of Estates,

S"ft?ro£ frbfn^e^elopment.
Government of India,
Nirman Bhavan,
New Delhi.

3  Shri P.M. Misra,
Estate Officer,
Directorate of Estate ,
Nirman Bhawan, .Respondents
New Delhi.

ORDER (ORAL)

B„n•hie Mr. R Muthukumar

After arguing for some time,- the learned
counsel for the applicant prays that he may
he permitted to withdraw this application with
Uherty to file a fresh application seeing
.ellef against the order of the respondents
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acooBiaoaation i"
.  sllovjsclrefusing ^eg . accordingly ^U-

The application
his name. liberty

reserving tne

Telapplicant

(K. MUTHUKUM^)
^  member (A)
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